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Circuit faculty system in newly established AIIMS

†272. SHRI RAM NATH THAKUR: Will the Minister of HEALTH AND FAMILY

WELFARE be pleased to state:

(a) whether Government would consider adopting 'circuit faculty system' to

make AIIMS established in different parts of the country fully functional;

(b) whether it is a fact that inspite of establishment of various AIIMS, there is

no reduction in the burden on AIIMS, Delhi because the infrastructure similar to
AIIMS, Delhi is not available in the rest of the AIIMS; and

(c) if so, whether Government would consider sending faculty of AIIMS, Delhi
to various other AIIMS for some time by adopting 'circuit faculty scheme' to provide

credibility to other AIIMS, excluding AIIMS, Delhi?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY

WELFARE (SHRI ASHWINI KUMAR CHOUBEY): (a) to (c) At present, there is no

provision of circuit faculty system in new AIIMS.

Six new AIIMS are functional with a total strength of 1018 Faculty posts, 1266

Senior Residents and 1378 Junior Residents against the sanctioned strength of 1830
Faculty posts, 1962 Senior Residents and 1806 Junior Residents respectively.

Further, recruitment to various positions is done on need basis in phased manner
keeping in view the additional services and facilities planned to be added in the

hospitals.

Besides above, AIIMS, Delhi is also providing mentorship role to all the new

AIIMS. As per requirement, the Faculty and other staff visit these institutes as needed

to support setting up of new facilities.

New AIIMS are providing proper patient healthcare to all patients coming to

Institutes for treatment with the existing Faculty and Medical staff. Services of Senior
Residents and Junior Residents are also utilized for patient care in various departments.

The first six AIIMS, for the month of October, 2019, experienced a total
OPD footfall and IPD admissions of around 3,91,900 patients and 18,400 patients

respectively.

†Original notice of the question was received in Hindi.



218 [RAJYA SABHA]Written Answers to Unstarred Questions

As the number of patients in OPD and IPD in new AIIMS has increased, it

indicates that the unmet need of patients is now being catered to, earlier which were

receiving treatment at local hospital or not taking any treatment. Creation of new AIIMS
has given such population better accessibility to specialised treatment.

Replication of waiting huts for pregnant women project

273. DR. SANTANU SEN: Will the Minister of HEALTH AND FAMILY WELFARE

be pleased to state whether Government is planning to replicate West Bengal's 'Waiting
Huts for Pregnant Women' project throughout the country, which has recently won the

Skoch Award and has increased the institutional delivery of babies, if so, the details

thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY

WELFARE (SHRI ASHWINI KUMAR CHOUBEY): Under National Health Mission
(NHM), financial and technical support is provided to States/UTs to strengthen their

healthcare system including support for Birth waiting Hemes, based on the requirements

posted by them within their overall resource envelope.

Proposals are received from all the States/UTs in the form of programme

Implementation Plans (PIPs). The PIPs are approved in the National program Coordination

Committee (NPCC) meetings and Record of proceedings (RoPs) is drawn every year.

As per the proposals received from the State/UTs, the Birth Waiting Homes similar
to Birth Waiting Huts have been approved in 7 States (West Bengal, Odisha, Kerala,

Chhattisgarh, Andhra Pradesh, Telangana, Gujarat) to increase Institutional deliveries

in hard to reach areas.

Ban of pan masala

274. SHRI DEREK O'BRIEN: Will the Minister of HEALTH AND FAMILY WELFARE

be pleased to state:

(a) whether Government maintains data of oral cancer deaths due to consumption

of Pan Masala, if so, the details thereof, if not, the reasons therefor;

(b) whether steps have been taken to ensure the ban on Pan Masala and similar

products; and

(c) if so, the details thereof, if not, the reasons therefor?


